RS 86.@8!\1 }QH}’M .., son/daughter/wife of . SU_RH.:I. e KQY

aged . TosT i years, belonging to ..l.—...‘%*ﬂl.5‘(,3?!“%9._..%85.\55\5!31,&..

Al

given)

De

myself, my spouse and dependants*;

g S

service and presently working as QfFlﬁﬁ&TTEME)ﬁNTFﬂRPtSH(Wi%D

give herein below the details of the assets {immovable, movable, bank balance, etc.) of

{Assets in joint name indicating the extent of joint ownership will also have to be

81,
No.

Deszeription

Self

Bpouss

Hame{s)

M

Cash

260 0P )~

=

21

St

Dependan
=1
Hanmig

T

Dependant-
2

?Naﬂg

Dependan T
-3

Eig Name

an

Deposits in

Banks, Financial

institutions And
Non-Banking
Financial
Campanlies

-2 00000 |~

il

2L oe0}

\500}

1500f

)

Bonds,
Debentures and
Shares in
companies

(v}

Other financial
institutions,
HNSS3, Postal
Savings, LIC

Policies, efc

Yeoo |
- g@n

Shree gawy
i mameiald
9ovD }

fﬁ'ﬁm‘

= r——y |

(v}

Motor Vehicies
{details of
make, etc.)

D)

Jewellery (give
detalls of
weilght and
value)

(vi

Other assets,

such as values -

of claims /
interests

Note;

Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

G@= (0




B.

Betails of Immovable gssets

{Note: Properties in joint owne

also have to be indicated]

rship indicating the extent of joint ownership will

Sr.
No,

Desuription

Seif

Spause
Name(8)

Dependan
-1
Name

Bapandan
2
Name

Dependant-
‘8

Ete. Naré

()

Agricultural Land

- Location{s}

- Survey number(s)

- Extent {Total
measurement)
-Current market value

2017
qula
Laad

(i)

Non-Agricaitural Land
- Location{s)

| =-Survey number(s)

- Extent {Total
measurement)
-Current markst value

1o DHWY

m;avdn :

[t

Buildings (Commercial
and residentiaf)
Location(s)

~ Survey doot
number{s)

- Extent (Total
measurement)

- Qurrent market
value

{tv)

Houses / Apariments,
ete.

- Locatlonis}

- Survey Jdoor
number(s)

- Extent {Total
measurement) -

~ Current market
value

S

v)

Others (such as

—

—

—

)

interest in property)

I give hergin bhelow the details of my liabilities /7 ovet duss to pﬁbHc financial

institutions and government duss:~ ,
{Note : Please give separate details for each item)

Br.
Mo,

Description

Namsg & __ad'_d_tes# of Bank /
Finanmcial 1 netitutions(s) /
Depariment {g)

Amount outsianding as

on . B m.’__

(&)

(i} Loans from Banks

Siby

{2, boeo0D}

institutions

{ii) Loans from financial

PELSONAL Loawn

—

acoommuodation

{ili) Government Dues:
(a) dues to departraents
dealing with government

water

(b) duss to departments
dealing with supply of

electricity

(c) dues to departments
dealing with supply of

e ———

qH L™




{d) dues to departments
dealing with telephones

{e) dues to departments
dealing with government
transport {Including

gircraft and helicopters)
() Other dues, if any

(&)

(i} income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Rétarn
filed, Give also Permanent
Account Number {PAN)]

BIKPR Guz2H -

(i) Waalth Tax [Also
indicate the assessment
year upto which Wealth
Tax retura filed,}

{iit) Sales Tax [Qnly in
case of proprietary
businessl

{iv) Property Tax :

C.

‘GPF/CPF/PRAN No.

Gender

f Birth e
Date of Birt o L|
C’iassfe roup P- ')
Cadre ‘
Home D

ersognai D il

|

PTS|BLA— 1219

- [ mm

O S |1 (9|8 | O (posvmpyw

(A/B/C)

[ OFficE ATTEMDANT FARALH

(Full Ném'e ¢.9. B.A.S.-Bihar Administrative Service,

B.S.8.- Bihar Secretariat Service ete.)

Istrict e [ Bhos PuURl l:

| hereby declare that the above details are true io the best of my
knowledge and belief.

......................

Date: \\.. 9% 1025,

Sigrature ... K. s e

Name of Employee; E‘JBQ’&NRQX‘
Designation: QFF‘C&Q&TTENDﬁMTFHRﬂSH
Department: :fb?:&iﬂ& .M;_.'DH an.SABHA PATNS




Note: '

Please sign each page of the declaration. Asset de

claration form

must be in A4 size white paper with computer typed (single side)

in prescribed format,




